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·867. SHRI R. BARUA: Will the 
Minister of INDUSTRIAL DEVELOp· 
MENT, INTERNAL TRADE AND 
COMPANY AFFAIRS be pleased to 
·state: 

(a) the names of private Companies 
black-listed by Government during the 
last three years, year-wise; 

(b) the reasons for which each Com-
pany was black-listed and for which 
period; and 

(c) the pJ:nalties imposed on the 
working of the black-listed Companies 
during the said period? 

THE MINISTER OF INDUS-
TRIAL DEVELOPMENT, INTERNAL 
TRADE AND COMPANY AFFAIRS 
(SHRI F. A. AHMED) : (a) to (c). 
Various Companies are black-listed by 
the Ministries/Departments of the Gov· 
ernment of India under the provisions of 
the Standardised Code for suppliers. 
The black-listed firms are not to be in-
formed of the fact of their having been 
black-listed. It would not, therefore, 
be in the public interest to disclose the 
information asked for by the Honoura-
ble Member. 
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Foreign Loans for Modernisation of 
Indian Railways 

*870. SHRI ARJUN SINGH BHA-
DORIA: Will the Minister of RAIL-
WAYS be pleased to state: 

(a) whether it is a fact that Govern-
ment have approached various foreign 
countries for loan for the modernisation 
of Indian Railways; and 

(b) if so, the total amount of loan 
that has been sought country-wise? 

THE MINISTER OF RAILWAYS 
(SHRI NANDA) : (a) and (b). The 
Government of India have secured a 
credit of US $ 55 million equivalellt 
(Rs. 41.25 crores) from the Inter-
national Development Association 
(IDA), an affiliate of the World Bank. 
An agreement for the credit was signed 
on 24th September, 1969. The proceeds 
of the Credit will be utilised for meeting 
the major part of foreign exchange ex-
penditure of the Railways Juring 
1969-70 and 1970-71. Forei8TI e,,-
change to meet the balance requirements 
is proposed to be obtained from bilateral 
assistance extended by USA, Federal 




